STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES

IN THE MONTH OF MARCH, 2020 IN THE HIGH COURT OF TRIPURA AT AGARTALA

OPENING INSTLTUTION BTN LY TOTALDISPOSAL| \ v F CASES
SLNO. | CATEGORY OF CASES BALANCE DURING THE DIVISION BENCH SINGLE BENCH FULL BENCH LOK ADALAT | DURING THE PENDING v
MONTH — ["ivumive | REGULAR | NLMINE | REGULAR | vumine | ReGuiar | serriep | MON™
CIVIL (MAIN) CASE:

1 RFA 109 0 0 5 0 | 0 0 0 6 103
2 MFA 8 1 0 0 0 0 0 0 0 0 9
3 MFA (FA) 0 0 0 0 0 0 0 0 0 0 0
4 |MFa(EC) 6 0 0 0 0 0 0 0 0 0 b
5 |Fao 4 0 0 | 0 0 0 0 0 1 3
6 ARB.P 0 1 0 0 0 0 0 0 0 0 1
7 ARB.A 3 0 0 0 0 0 0 0 0 0 3
8 [maT mpP 46 2 0 a 0 0 0 0 0 4 a4
9 |Fa 28 1 0 4 0 0 0 0 0 4 25
10 |uAc App 88 4 0 0 0 10 0 0 0 10 82
11 ITA 0 0 0 0 0 0 0 0 0 0 0
12 [CROSS OBJECTION 5 0 0 0 0 0 0 0 0 0 5
13 |ua app 77 2 0 0 0 | 0 0 0 1 78
14 |cE.REF 0 0 0 0 0 0 0 0 0 0 0
15 CRP 58 5 0 1 0 2 0 0 0 3 60
16 REV.PET 12 1 0 3 0 0 0 0 0 3 10
17 |rr.p(C) 1 3 0 0 0 2 0 0 0 2

18 |conT.cas(c) 32 5 0 0 0 13 0 0 0 13 24
19 |conT.APPL(C) 0 0 0 0 0 0 0 0 0 0 0
20 |ca 0 0 0 0 0 0 0 0 0 0 0
21 |co.PET 1 0 0 0 0 0 0 0 0 0 1
22 |we(c) B66 64 0 15 0 103 0 0 0 118 812
23 |wa 173 22 0 5 0 0 0 0 0 5 190
24 |Wwp(C) (PIL) 8 3 0 0 0 0 0 0 0 13
25 WP (C) (CAT) 4 0 0 0 0 0 0 0 0 4
26 |wp(C) (HC) 5 0 0 1 0 0 0 0 0 1 4
27 [rsa/sa 115 1 0 0 0 3 0 0 0 3 113
28 SAO 0 0 0 0 0 0 0 0 0 0 0
’9  |CENTRAL EX.APP. 5 0 0 0 0 0 0 0 0 g >
30 |Ex.PETN 0 0 0 0 0 0 0 0 0 0 0
31 |EL.PETN 0 0 0 0 0 0 0 0 ¥ g 0

TOTAL 1654 115 0 39 0 135 0 0 0 174 1595




CIVIL (MISC) CASE:
32 CM.APPL 10 0 0 0 0 0 0 0 0 0 10
33 CAVEAT 0 0 0 0 0 0 0 0 0 0 0
TOTAL 10 0 0 0 0 ] 0 0 0 0 10
CRL. (MAIN)CASE:
34 RL.A(J) 170 5 0 8 0 q 0 0 0 10 16
35 RL.A 74 2 0 0 0 0 0 0 0 0 6
36 CRL:REV.} 109 10 0 0 0 1 0 0 Q 1 118
CRL. PET? 7 ; 0 0 a 2 Q 0 0 2 LU
38 RL. Lt 3 1 0 0 0 1 0 0 0 1 3
39 RL.REF 0 0 0 ) 0 0 0 0 0 0
40 L(D)RE! 1 0 0 0 0 0 0 0 I
4 RI'(CRL) ) ) 0 0 0 0 0 0 0 0 0
Wt RI ] 0 1 0 0 0 0 0 1
13 NT AS(CH 1 0 0 0 1 0 0 0 1 Q
14 Al i { 0 0 ) 0 I 6 0 0 0 16 4
4! BA ¢ 0 0 0 13 0 0 0 13 4
TOTAL 377 51 0 7 0 38 0 0 0 45 383
CRL (MISC)CASE:
u —M 'RL.M.APP] ) 0 ( 0 0 0 0
/| RIL..MC 0 0 0 0 0 0
TOTAL 0 0 0 0 0 0 0 0 0 0 0
GRAND TOTAL 2041 166 o 46 o 173 0 o [ 219 1988




STATEMENT SHOWING THE YEAR - WISE PENDENCY OF CASES AT THE END OF MARCH, 2020 IN THE HIGH COURT OF TRIPURA AT AGAR TALA

DISPOSAL INFORMATION SYSTEM (DIS)

T T .
S.No. | CATEGORY OF CASES | 2007 | 2008 | 2009 | 2010 | 2011 | 2012 | 2013 | 201 | 2015 | 206 | 2017 | 2018 | 2018 | 2020 | .
CIVIL (MAIN) CASES:
" - - T T T 1
1 RFA 0 0 0 y 0 0 3 ! | |
2 |ura 0 0 0 0 0 0 0 0 ,
3 |wra(Fa 0 0 0 0 0 0 0 ( [ [ ]
1 |mFa(ec 0 0 0 0 0 0 0 0 0 | ?
s |rao 0 0 0 0 0 0 0 0 0 0 2 [ 1
6 |aRrB.P 0 0 0 0 0 0 0 0 0 0 0 |
7 |arB.A 0 0 0 0 0 0 0 0 0 0 1 |
3 MAT RPP 0 0 0 0 0 0 0 2 0 3 1 23 5
5 |2 0 0 0 0 0 0 0 0 2 1 6 5 g 2 >
10 |mac app 0 0 0 0 0 0 0 0 0 1 7 17 42 15 82
11 |17A 0 0 0 0 0 0 0 0 0 0 0 0
12 CROSS OBJECTION 0 0 0 0 0 0 0 0 0 Pl 0 1 3
13 |ia app 0 0 0 0 0 0 0 0 0 1 3 18 4 12 78
14 |cE Rer 0 C 0 0 0 0 0 0 0 0 0 0
15 |cre 0 0 0 0 0 0 0 0 0 1 4 12 28 15 6
16 |rev.pET 0 0 0 0 0 0 0 0 0 0 0 0 5 1
17 TRP(C) 0 0 0 0 6] 0 0 0 0 0 0 0 0 2 2
18 |cONT.CAS (C 0 0 0 0 0 0 0 0 0 2 4 g 3 13 24
19 CONT.APPL (C) 0 0 0 0 0 6] 0 0 0 0 0 0 0
20 |ca 0 0 0 0 0 0 0 0 0 0 0 0 0 0
21 |co.pET 0 0 0 0 0 0 0 0 1 0 0 0 0 0 1
22 |we(c) 0 0 0 1 0 0 5 1 18 70 197 | 217 | 172 131 812
23 WA 0 0 0 0 0 1 0] 1 2 8 16 45 68 49 190
24 Wp(C) (PIL 0 0 0 0 0 0 0] 0 1 1 i 1 4 3 11
25 |We(C) (CAT) 0 0 0 0 0 0 0 0 0 0 3 0 1 0 4
26  |we(c) (HC) 0 0 0 0 0 0 0 0 0 0 0 0 3 1 P
27 |rsa/ch 1 0 0 0 0 0 0 0 0 13 14 36 38 11 113
28 AOC 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
29 |CENTRAL Ex.APP 0 0 0 0 0 0 0 0 0 0 0 2 3 0 5
0 |ex.pETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
31 |EL.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 1 0 0 1 1 5 2 29 | 111 | 288 | 387 | 497 | 273 1595




TOTAL

Sl.No. | CATEGORY OF CASES 2007 2008 2009 2010 2011 2012 2013 2014 2015 2016 2017 2018 2019 2020 PENDENCY
CIVIL (MISC)CASE
32 CM.APPL 0 0 0 0 0 1 4 1 4 0 0 0 0 J
33 CAVEAT 0 0 0 0 0 0 0 0 0 0 0 0 U
TOTAL 0 0 0 0 ] 1 4 4 0 0 ] 0 0 10
CRL. (MAIN) CASE
34 CRL.A (J) 0 0 0 0 0 0 0 0 3 16 34 36 61 5 2
35 CRL.A 0 0 0 0 0 0 0 0 0 2 10 10 45 9 2
36 CRL.REV.P 0 0 0 0 0 0 0 0 0 13 26 23 32 24 18
37 CRL.PETN 0 0 0 0 0 0 0 0 0] 0 0 4
38 CRL.. LP 0 0 0 0 0 0 0 0 0 0 1 0 1 3
39 CRL.REF 0 0 0 0 0 0 0 0 0 0 0 J 0
40 CRL (D) REF. 0 0 0 0 0 0 0 0 0 0 0 0 0] 1
41 TRP (CRL) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
42 WP (CRL) 0 0 0 0 0 0 1 0 0 0 0 0
43 CONT .CAS (CRL) 0 0 0 0 0 0 0 0 0 0 0 0 ]
49 AR 0 0 0 0 0 0 0 0] 0 0 0 4 4
45  |BA 0 0 0 0 0 0 0 0 0 0 0 1 3 4
TOTAL 0 0 0 0 0 0 /] 1 3 31 71 70 145 62 383
CRL (MISC)CASE
46 CRL.M.APPL 0 0 0 0 0 0 0 0 0 0 0 0 0
47 CRL.MC 0 ) 0 0 0 0 ) 0 0 0 0 0 0 0
TOTAL 0 0 0 0 0 0 0 0 0 1] 0 0 0 0
GRAND TOTAL 1 g 7 a 2 9 4 36 142 359 457 642 335 7988
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